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Dealers and Declaration of Stocks) Order,
1984.

(Placed in Library. See. No. LT-6460/88]

Delhi Police (Appointment and Recruitment)
(Amendment) Rules, 1985

THE MINISTER OF STATE IN THE
MINISTRY OF HOME- AFFAIRS (SHRI
SANTOSH MOHAN DEV) : Madam I beg to
lay on the Table, under sub section (2) of
section 148 of the Delhi Police Act, 3978, a
copy (in English and Hindi) of the Ministry of
Home Affairs Notification No. 5/67/83-Home
(P)[Estt. dated the 15th November, 1985,
publishing the Delhi Police (Appointment and
Recruitment) (Amenment) Rules, 1985.
[Placed in Library. See No. 6470/88].

Child Labour (Prohibition and Regulation
Rules, 1988

THE DEPUTY MINISTER IN THE
MINISTRY OF LABOUR AND THE
DEPUTY MINISTER IN THE MINISTRY
OF PARLIAMENTARY AFFAIRS : (SHRI
RADHAKISHAN MALAVIYA) : Madam 1
beg to lay on the Table under sub-section (1)
of section 19 of the Child Labour (Prohibition
and Regulation) Act, 1986, a copy (in English
and Hindi) of the Ministry of Labour
Notification G.S.R. No. 847(E), dated the 10th
August, 1988, publishing the Child Labour
(Prohibition and Regulation) Rules 1988.
[Placed in Library See No. LT-6555/88].

REPORTS OF STUDY TOURS OF THE
COMMITTEE ON THE WEI FARE OF
SCHEDULED CASTES AND SCHE-
DULED TRIBES

SHRI RAMNARAYAN GOSWAMI
(West Bengal) : Madam I beg to lay on the
Table a copy each (in English and Hindi of
the following Reports of the Study Tours of
the Committee on the Welfare of Scheduled
Castes and Scheduled Tribes :—

(i) Report of the Study Tour of Study
Group I of the Committee on its
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visit to Bangalore Cbimbatore,,
Ooty, Cannanore and Mangalore
during June-July, 1988.

(i) Report of the Study Tour of Study
Group II of the Committee on its
visit to Dehradun, Rishikesh Hari-
dwar. Nainital and Lucknow during
June-July, 1988.

BE. CLARIFICATION ON THE STATE-
MENTS OF THE MINISTER OF HUMAN
RESOURCE DEVELOPMENT AND ALSO
THE MINISTER OF AGRICULTURE

SHRI B. SATYANARAYAN REDDY ;
(Andhra Pradesh) : Madam Deputy Chairman,
I would like to draw the attention of the
House to the reported statement of Mr. Shiv
Shanker, the Union Minister for Human
Resource Development against the State
Government at a press conference in
Vijayawada. . .*

THE DEPUTY CHAIRMAN Now,
special mentions. No, no, it will not go on
record. Mr. Virendra Verma. You have not
sought the permission. Therefore, it is not
going on record.

SHRI DIPEN GHOSH (West Bengal) : Mr.
Shiv Shanker is the Leader of the House, let
him react, whether he has spoken or not.

SHRI B. SATYANARAYAN REDDY

THE DEPUTY CHAIRMAN : It will
not go on record.

THB MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI P. SHIV
SHANKER) : Am I not entitled to speak ?

SHRI DIPEN GHOSH :
what they are saying.

SHRI P. SHIV SHANKER : I do not know
what you are saying. But I am en-

*Not recorded.

Just listen to
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[Shri P. Shiv Shanker] (itled to speak.
..(Interruptions).. . I don't bothei about it.
I said that projects worth of Rs. 5000
crores are pending n Andhra Pradesh.
They don't have the noney. I said that and
I stand by it. I can substantiate it. I can
prove it. Let there be a discussion...
(Interruptions)...

SHRI DIPEN GHOSH : If you stand by
it, let there be a discussion...(Intterrup-
tions)...

SHRI P. SHIV SHANKER : Why are you
raising your voice ? I am prepared for a
discussion in the House, if you want. 1
am not worried about it. All of you are
confusing yourselves by your voices. If
you want a discussion, I am prepared for
it...... (Interruptions)... What 1 said,
lam prepared to substantiate every
word. (Interruptions)...

PROF. C. LAKSHMANA (Andhra Pra-
desh) : Madam, the Minister wanted a
discussion. Why not we have a discussion
0

SHRI P. SHIV SHANKER : If I have
spoken... (Interruptions)... and if you
want I am prepared to discuss that also.
You know what is the truth. Then, why
are you afraid of truth ?...(Interruptions)
....... Mr. Dipen is silently laughing.

must learn this from him.
Iq gmafdE ¢ AT HTED FA 9T
1% feequa avfgn &1 &40 ACFTAET
Aifeg Afes @i 79 & aFar g |

sirafa Topwt stadr (s 93W)

9T #, 7 |
SHRI P. SHIV SHANKER : I have no
hesitation.

SHRI DIPEN GHOSH : Let there be a
discussion on the issue arising out of the
Centre's non-clearance of different
projects of the State.

SHRI P. SLIIV SHANKER : Mr. Dipen

Ghosh, I thought you had raised an objec-
tion to my statement. [ am prepared to
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substantiate my statement.
(Interruptions). Every word I am
prepared to substantiate. Let there be a
discussion.

SHRI DIPLN GHOSH :
discussion. (Interruptions).

I also want a

THE DEPUTY CHAIRMAN: Let
there be no discussion whether there should
be a discussion or not. (InterruptionsV

wig 97T w@igd & A Tifzd
fw fifere, TN ¥ g JFAE |

Now, special mentions. Mr. VireiHjn.
Verma. (Interruptions)

SHRI YASHWANT SINHA (Bihar)
Madam, I am on a point of or4er.

IraAmia
I g’

st amEn faegr - @B T
Fhr wdr ot waAare o § HEEET
faar o1 foae ¥ @y Difgdl &
At § wiwg §ww @A

fFag #@ ¥ an

greaqafs : ag fawm I B
gd T & o faw @eE ¥
qad g ¥ 3W IT GATEE W
grev g & gafew I CATRE

o AIET TG B
st mndn feegl: 77 35 THEIRE
g owfed & {zwraen)

Madam, what I saying is that the hon.
Minister of Agriculture has assured this
House, on a direction lrom the Chair, that he
will come out with another statement
regarding the casualties in the Bihar earth-
quake. Now, a whole week has gone by
since then. But there has been no statement.
I want to bring this to your notice so that
you can direct the Minister of Agriculture to
make a statement. (Interruptions).
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THE DEPUTE CHAIRMAN : Now, Shri
Virendra Verma.

SHRI VASHWANT SINHA : Madam, \ you

must give a ruling on thai, It was a direction
from the Chair.

THE DEPUTY CHAIRMAN : There is no
point of order Please sit down.

DR. BAPU KALDATE (Maharashtra) : He
has said that one week has elapsed since the
assurance. The Minister is not making a
statement.

SHRI YASHWANT SINHA : There is ai'
assurance on a direction from the Chair.
(Interruptions).

SHRI BIPEN GHOSH : Madam, the
Chair...(Interruptions)... has to ensure that the
direction by the Chair is adhered to by the
Government. (Interruptions).

THE DEPUTY CHAIRMAN . Ict sit down.
Shri Virendra Verma.

SPECIAL MENTIGNS
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